
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,  

PRINCIPAL BENCH, NEW DELHI. 

ORIGINAL APPLICATION NO. 623 OF 2025  

IN THE MATTER OF :- 

NEWS ITEM TITLED "GOVT,S EFFORTS TO TAP KSPCB FUNDS SET TO 

HIT LEGAL HURDLE" APPEARING IN THE DECCAN HERALD DATED 

23.11.2025. 

NDOH: 23.02.2026 

I N D E X 

S. No. Particulars Page No. 

1.  SHORT AFFIDAVIT ON BEHALF OF RESPONDENT 

NO.30/CHANDIGARH POLLUTION CONTROL 

COMMITTEE.  

1-4 

 

THROUGH COUNSEL  

 

Shubham Bhalla, Ragini Sharma, Alex Noel Dass, Neha Verma, 

 

Rohit Pandey, Kamal Joshi, Aman Khatri 
Advocates for Respondent no.30 

Office: E-57, Basement, GK – 2, New Delhi – 110048. 
Mb. No. 9654427273; Email: shubhambhalla@hotmail.com  

 
PLACE: NEW DELHI  

DATE:  20.02.2026.  
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